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they can take up construction of bunkers/
shelter sheds under the Employment’
Assurance  Scheme  (EAS).  State
Government has announced free rations
for victims of border firing. Ex-gratia
payment is given to the next of Kin of
those killed and injured. In Kaksar, being
severely affected village, State
Government provided CGI sheets and
* funds to house holds and 85 numbers of
bunkers were constructed by the people
close to their houses since Oct., 1997.

Palace Acquisition Bill

2685. SHRI K. RAHMAN KHAN:
Will the Minister of HOME AFFAIRS
be pleased 1o state:

(a) whether Government have since

notified the Palace Acquisition Bill;

(b) whether the lobby of the princes
has approached the Government not to
notity the bill; and

(c) whether Government have any
reservation about the validity of the bill,
if so, the reasons therefor?

THE MINISTER OF HOME
AFFAIRS (SHRI L.K. ADVANI): (a)
The assent to the Mysore Palace
(Acquisition and Transfer) Bill, 1998 has
been conveyed to the Government of
Karnataka on November 27, 1998.
Notification of the Bill is done by the
State Government.

(b) and (c) No, Sir.
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ISI Activities in North-East

2687. SHRI KHAGEN DAS: Will the
Minister of HOME AFFAIRS be pleased
to state:

{(a} whether it is a fact that ISI is active
in the North-Eastern region of the
country;

(b) if so, the details thereof; and

(c) the steps taken by Government to
curb the activities of IS1 in the North-
East?

THE MINISTER OF HOME
AFFAIRS (SHRI L.K. ADVANI): (a)
and (b) There are reports of ISI
providing training, arms, etc. to North-
Eastern insurgents,

(c) The Police and Intelligence
Organisations are under instructions to
neutralise Pak 1S1 modules and activities
in all parts of the country whenever these
come fo notice. Also a series or steps
have been taken including legal measures
and diplomatic initiatives to curb and
contain terrorist and criminal activities in
the country.



